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UPON hearing the counsel, the Court made the following
ORDER

IA No. 110011/2024:

1. After addressing arguments for some time, Mr. P.S. Patwalia, learned
Senior counsel appearing for Dr. R.V. Asokan, National President, Indian
Medical Association states that orders may be deferred on the contempt
proceedings sought to be initiated against him, to enable him to take
appropriate steps to demonstrate his bona fides.

2. While refraining from making any observations on the submissions
made before this Court today, at the request of learned Senior counsel
appearing for the petitioners, list on the date already fixed, i.e. 27" August,

2024, on top of the Board.

(POOJA SHARMA) (DIVYA BABBAR)
COURT MASTER (SH) COURT MASTER (NSH)
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